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List of journals under Academic Programme Indicators System

2852. SHRI MOHD. ALI KHAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the UGC has set up a committee to prepare an exhaustive list of
journals in which academics must publish, if they want their publications to eamn
them points in the Academic Performance Indicators System; and

(b) if so, the details thereof and progress made so far along with action taken
by Government on the committee report so far?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. MAHENDRA NATH PANDEY): (a) Yes, Sir. The University
Grants Commission (UGC) has informed that it has constituted a Standing Committee,
under the Chairpersonship of Prof. V. S. Chauhan, Member, UGC for the purposes of
preparing a “List of Journals” as required under clause 6.0.5(i) of University Grants
Commission Minimum qualifications for appointment of teachers and other academic
staff in universities and colleges and measures for the maintenance of standards in
higher education) (4th Amendment), Regulations, 2016. The regulations are available
at http://egazette.nic.in/'WriteReadData/2016/170658.pdf.

As per these regulations only those research papers that are published in the
journals included in the “List of Journals” are eligible for scoring on the research
and academic contribution category of the Academic Performance Indicators (API)
for teacher and academic staff.

(b) The identification of journals by the committee is an ongoing and continuous
process. The regulations have been notified on 11th July, 2016.

Residential model school in Chhattisgarh

$2853. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that approval is awaited for construction of residential
complexes in 74 model schools being run in Chhattisgarh;

(b) whether it is also a fact that shortage of residential model schools is being
felt in 14 Scheduled Caste dominated districts of Chhattisgarh and why Guru Balakdas
residential schools for boys and Safara Mata residential schools for girls can not be
run in Chhattisgarh on the pattern of Eklavya schools; and
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(c) whether the approval for establishing model schools in 72 blocks out of 146
blocks is still awaited?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) 74 model schools
have been approved in Chhattisgarh in as many educationally Backward Blocks
(EBB). Residential complex is not covered under the norms of model school scheme.

Ministry of Tribal Affairs provides grant to the State Governments for establishing
Eklavya Model Residential Schools (EMRSs). 16 EMRSs have been sanctioned so far
in Chhattisgarh. Guru Balakdas residential schools for boys and Safara Mata residential
schools for girls are private schools and hence cannot be run under Eklavya Model
Residential School Scheme.

(¢) Under the Model School Scheme, schools have been approved only for EBBs.
All the 74 EBBs of Chhattisgarh have been covered under the Scheme. Further, the
Model School Scheme has been delinked from the Government of India support and
stands transferred to the States/UTs from the financial year 2015-16. It is now for
the State Government to open new model schools and approval of Government of
India is not required for the same.

Residential Schools in naxal affected areas for increasing students enrolment

$2854. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(2) whether universalisation of education and setting up residential schools at primary
level has helped in increasing students enrolment in the naxal affected areas; and

(b) whether the Chief Minister has made correspondence with Government to
run residential schools upto class XII to arrest the drop-out rate after VIII class and
whether the Central Government has agreed to act on it?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) The Sarva Shiksha Abhiyan
(SSA) is implemented in partnership with State Governments for universalization of
elementary education across the country. Ministry of Home Affairs has identified
88 districts affected with Left Wing Extremism (LWE) which are also considered
as Special Focus Districts under the SSA where 2.57 crore children are enrolled in
elementary schools as per Unified District Information System for Education, 2014-
15. Under the SSA, 71 residential schools and 101 hostels with a total capacity of
38,100 children have been sanctioned in LWE affected districts.
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